160 Written Answers to [RATYA SABHA] Unstarred Questions

Forces for identification of illegal migrants, setting up of Detention Centres by State
Government to keep the illegal migrants till they are actually deported, setting up of a
monitoring cell by Government of NCT of Delhi to coordinate the functioning of the

Task Forces, and a monitoring authority in MHA to review the progress of deportation.
Complaints to Delhi Police from RWA for illegal construction activity

2969. SHRI SALIM ANSARIL: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether Delhi Police has received complaints from 'C' Block Residents Welfare
Association (RWA) for illegal construction activity beyond working hours on the main
road of Shivalik colony generating tremendous amount of noise at midnight; and

(by if so, what action Delhi Police has taken against the builder for illegal
construction activity beyond working hours and for generating lot of noise pollution

causing inconvenience to senior citizens residing in the area?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJITU): (a) and (b) The details of PCR Calls/complaint with regard
to illegal construction activity in “C” Block of Shivalik Colony, Malviya Nagar, Delhi
received by Delhi Police and action taken on these are as under:

1. On 16.01.2014, a PCR call was received vide DD No.5 A at 12.35 AM at PS
Malviya Nagar, Delhi regarding unauthorized construction at House No. C-60,
Shivalik. On enquiries, no construction work was found taking place at the spot
and the PCR call was filed.

2. On 16.07.2014, a PCR call was received vide DD No.10 A at PS Malviya
Nagar, Delhi regarding quarrel at C-39, Shivalik, Malviya Nagar, Delhi. The
Inquiry Officer (I0) did not find any quarrel, but found a minor dispute over
nstallation of a tin shade. Since, no cognizable offence was found committed,
the PCR call was filed.

3. On 29.07.2014, a complaint of Sh. Jaiprakash Narayan Singh, Hon'ble MP,
Rajya Sabha regarding unauthorized construction at C-51, Shivalik colony
(Main Road), New Delhi being carried out by the builder/owner round the clock
causing lot of inconvenience to the nearby Senior Citizens and further narrating
inaction of Police in the night of 15th July, 2014 over a PCR Call has been
received at the DCP Office, Hauz Khas. Enquiry into the complaint of Hon’ble
MP, Rajya Sabha has been conducted. Concemed land owning agency has been
informed regarding unauthorized construction. A Kalandra u/s 133(1)(B) Cr.PC
has been initiated against the builder vide DD No. 60-A dated 1.8.2014 P.S.
Malviya Nagar. Further, a case vide FIR No. 943/14 dated 1.8.2014 w/s 283/290
IPC has also been registered against the builder.



